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The applicant, having beern superamnuated frem
Railway service, is presently gettimg memthly P
pensiom at the rate of Rs.1470/-. His case is that
because the moenthly pemsion was mnot determined by
making preper calculatiem in the effices of the
Railway, he is getting less thamn what was due te
him. Im this case, a ceumter has already beenm
filed, amd the appligant has alse filed a rejeinder.
Applicant was a Blacksmith Grade-II at the time of
his retirememt amd apparemtly he is met adequately
educated te kney the intricacy ef formulae te
determine the pemsien andlin.the said premisesjthis' '
OeAe is disposed of with directien to the respondenés
te make a de-meve calculatisem ef the pemsien of the

applicant by apprepriately fellewimg the fermulae

umnder which pensien is determimed, and im the event
the applicant is entitled te get the memthly
penrsion at the emhamced rate, the pensien st the

erhanced rate sheuld be given te him. The respondemts
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need to complete exercises of de move calculatien
ef pensien within a peried of three memths f rem

the date of receipt of this erder.

2, with the abeve said ebservations and
directien this O.A, is aldewed but there shall be

re order as te costs.

3. Mr. M,K. Badu, Advecate for the applicant,
undert akes .to file required postages for
transmissien of cepies of this erder te the
Respendents by 15.05.3002. Om furmishing the
sald postages, free cepies of this orders be
handed ever te Mr. M.K. Badu, Ld. Cejnsel feor
the asplicant amd Mr. R.C, Rath, Ld. Coumsel fer

the Railways whe is present at the time of
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( Mo R, Mehanmty )
Member (J)

hearing of this case.




